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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 11th March, 2026

Ref: HQ-PUBO013/1/2020-PUB-BIS (1480).— In pursuance of Sub-rule (1) of Rule (15) of the
Bureau of Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian
standards, particulars of which are given in the second column of the schedule hereto annexed have been
established on the date indicated against it in third column. The particulars of the standards, if any which
are given in the fourth column shall also remain in force concurrently till they are withdrawn on the date
indicated against them in the fifth column.
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SCHEDULE
Sl No., Year & Title of the Indian Da.te of No. , Year & Title of the Pate of
No. Standards Established Establishment Indian Standards to be Withdrawal
Withdrawn, if any
1) () (€) “) ®)
1 IS 1434 : 2026 10 March 2026 IS 1434 - 1959 10 September 2026
Counter Weighing Machines — Specification for Counter
Specification Machines
(First Revision)
2 IS 3047 : 2026 10 March 2026 IS 3047 — 1965 10 S eptember 2026
Accuracy Requirements for Accuracy Requirements for
Volumetric Container Filling Volumetric Container Filling
Machines Used in Petroleum Trade Machines Used in Petroleum
(First Revision) Trade
3 IS 3090 : 2026 10 March 2026 IS 3090 — 1965 10 September 2026
Installation and Maintenance of Code of Practice for
Rolling Bearings — Code of Installation and Maintenance
Practice of Rolling Bearings
(First Revision)
4 IS 3980 : 2026 10 March 2026 IS 3980 — 1982 10 September 2026
Sintered Bearings — Specification Specification for Porous Metal
(Second Revision) Powder Oil-Impregnated
Bearings
(First Revision)
5 IS/ISO 6621-5 : 2020 10 March 2026 NA NA
Internal Combustion Engines —
Piston Rings
Part 5 Quality Requirements
6 IS/ISO 8559-4 : 2023 10 March 2026 NA NA
Size Designation of Clothes
Part 4 Determination of the
Coverage Ratios of Body
Measurement Tables
7 IS/ISO 8559-5 : 2023 10 Mar NA NA
Size Designation of Clothes
Part 5 Anthropometric
Measurements of the Head and
Face
8 IS 16137 (Part 1) : 2026 10 March 2026 IS 16137 (Part 1) : 2014 10 September 2026

Automotive Vehicles — Methods
of
Measurement of Braking
Coefficient
of Road Surfaces
Part 1 SRTT Method
(First Revision)

Automotive Vehicles —
Methods
of Measurement of Braking
Coefficient of Road Surfaces
Part 1 SRTT Method
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S No., Year & Title of the Indian Da‘te of No. , Year & Title of the !)ate of
No. Standards Established Establishment Indian Standards to be Withdrawal
Withdrawn, if any
() ) (€) “) 6]
1 IS 1434 : 2026 10 March 2026 IS 1434 - 1959 10 September 2026
Counter Weighing Machines — Specification for Counter
Specification Machines
(First Revision)
2 IS 3047 : 2026 10 March 2026 IS 3047 — 1965 10 S eptember 2026
Accuracy Requirements for Accuracy Requirements for
Volumetric Container Filling Volumetric Container Filling
Machines Used in Petroleum Trade Machines Used in Petroleum
(First Revision) Trade
IS 16605 (Part 1) : 2026 IS 16605 (Part 1) : 2018
9 Rolling Bearings — Accessories 10 March 2026 ISO 2982-1: 2013 10 September 2026
Part 1 Adapter Sleeve Assemblies Rolling Bearings — Accessories
and Withdrawal Sleeves — Part 1 Dimensions for Adapter
Specification Sleeve Assemblies and
(First Revision) Withdrawal Sleeves
IS 18305 (Part 3) : 2026
10 ISO 20947-3 : 2023 10 March 2026 NA NA
Performance Evaluation Protocol
for
Digital Fitting Systems
Part 3 Digital Fitting Performance
— Gap
11 IS 19596 : 2026 10 March 2026 NA NA
Textiles — Filled Jacket —
Specification
IS 19602 : 2026
12 Textiles — Peak Cap — 10 March 2026 NA NA
Specification
IS 19695 : 2026
13 ISO 23505 : 2025 10 March 2026 NA NA
Petroleum and Liquid Petroleum
Products — Calibration of
Spherical
Tanks — External Electro-Optical
Distance- Ranging Method
14 IS 19712 : 2026 10 March 2026 NA NA

ISO 23231 : 2025
Textiles — Determination of
Dimensional Change of Fabrics —
Accelerated Machine Method

CHITRA GUPTA, Scientist G & DDG (Hallmarking and Training)

[ADVT.-111/4/Exty./762/2025-26]
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